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ONoOGAWN -

ORDER
(DATE OF HEARING: 27.11.2007)

On the request of the representative of the petitioner, adjourned to

13.12.2007 for further directions.

2. A copy of the reply already filed by the first respondent has been
handed over to the representative of the petitioner in the court. The petitioner
may file its rejoinder, if any by 10.12.2007. Meanwhile, the first respondent

shall serve copy of its reply on other respondents as well.

Sd-/ sd-/
(R.KRISHNAMOORTHY) (BHANU BHUSHAN)
MEMBER MEMBER

New Delhi dated the 27th November 2007



